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CENTRAL ADMINISTRATIVE TRIBUNAL
CHENNAI BENCH

MA/310/00217/2020 in & OA/310/00371/2020
Dated Tuesday the 18th day of August Two Thousand Twenty

CORAM : HON'BLE SHRI. S. N. TERDAL, Member (J)
          HON'BLE SHRI. C. V. SANKAR, Member (A)

(Through Video Conferencing)

1. P.Loganathan,
2. P.S.Venkatasubramaniam,
3. G.Vijayakumar,
4. M.Gayathri,
5. M.Ponnurangam,
6. C.Ponnuchamy,
7. K.V.Vijayan,
8. S.Sathiyapathy,
9. A.Savariyar,
10.B.Raja,
11.B.Munusamy,
12.Anilkumar Koova,
13.P.Sreejesh,
14.V.Ramesh,
15.V.Jaganathan,
16.J.Pandiyan,
17.S.M.Vinod,
18.N.K.Uma Shankar,
19.V.Mohan,
20.V.K.Murali,
21.J.Baskaran,
22.M.Asarapalli,
23.B.K.Gopi,
24.S.Arunagiri,
25.K.Mukundan,
26.J.Vasudevan,
27.P.Varadharajan,
28.A.Susairaj,
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29.M.Suresh,
30.S.Murthy,
31.Y.Humayun,
32.M.Raji,
33.S.Gunalan,
34.S.Narayana Pillai,
35.J.Venugopal,
36.S.P.Santhosh,
37.L.Hamsaveni,
38.Jerina Begum,
39.A.C.Shaju,
40.Jahir Hussain,
41.K.Prakash Rao,
42.K.Dilip Kumar,
43.V.Dheenadayalan,
44.L.Sridhar,
45.U.S.Muthukumaran,
46.A.Basker,
47.R.Muthukumar,
48.S.Maria John Bosco,
49.D.Sudhakar,
50.G.K.Chandrasekar,
51.V.Gopinathan,
52.V.Thandurangan,
53.S.Virgin Shaji,
54.A.Senthil Kumar,
55.D.Ravichandran,
56.Tamilselvi,
57.N.Mariasekar,
58.G.Ravichandran,
59.G.Kolappa Pillai,
60.B.Jaisankar,
61.M.Murali,
62.A.Sasikumar,
63.D.Arul Prakasam,
64.G.Kiran Kumar,
65.M.Gopinathan,
66.G.Thirunavukkarasu,
67.S.K.Srinivasan,
68.S.Chandrasekaran,
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69.A.N.Dileep,
70.V.Tyrel Palmer,
71.P.K.Sulaiman,
72.S.Ajmal Khan,
73.P.Baranidaran,
74.G.Devaraj,
75.R.Mohanraj,
76.J.Muralidharan,
77.T.N.Kumaraswamy,
78.J.Rajasekar,
79.I.D.Ravi,
80.A.Ramanathan,
81.S.Kamalraj,
82.D.Sankar,
83.S.Y.Sultan,
84.M.Dhandapani,
85.M.E.Bashyakaralu,
86.C.Sesharigi,
87.B.Girija,
88.G.Humbert Doburo,
89.N.Muthukumaran,
90.P.Baskar,
91.N.Ramadoss,
92.P.Samirajan,
93.L.Thanigaiarasu,
94.M.Pandiyan,
95.R.Krishnamoorthy,
96.M.Balakrishnan,
97.K.Ashok Kumar,
98.V.Balaji Rao,
99.R.Venkatesan,
100. N.Satishkumar,
101. T.Devaraj,
102. S.Saravanakumar,
103. K.Jayachandran,
104. V.Sreenivasan,
105. C.U.Senthilkumar,
106. K.Jeeva,
107. V.Jayadharan,
108. V.Gopal,
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109. D.Gnanakumaran,
110. A.V.N.Rao,
111. A.Senthil Kumar,
112. K.Rajan,
113. M.Ganapathi,
114. K.Nalini,
115. P.Hemalatha,
116. S.Vijayakumar,
117. D.Nirmal Kumar,
118. V.Muthuraman,
119. P.Saravanan,
120. P.Mohan,
121. D.Logesh,
122. R.S.Sreejith,
123. P.Kamal Raj,
124. M.Ramesh,
125. M.John britto,
126. K.Ganesh,
127. N.Venu,
128. N.Prema,
129. P.Manikandan,
130. N.Dilli,
131. M.Venkatesan,
132. D.Logesh,
133. P.Venkatachalam,
134. B.Prakash,
135. S.Prakash,
136. D.Satheesh Kumar,
137. B.V.Ramachandran,
138. K.K.Sajiv,
139. K.Gunasekaran,
140. D.Janakiraman,
141. S.Ramachandran,
142. K.Sekar,
143. D.Mohan,
144. K.Ramesh,
145. K.Viswanathan,
146. D.Balaji,
147. G.Kumaresan,
148. V.Govindarajan,
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149. M.Shanmugaraj,
150. K.Palani,
151. J.Ramesh,
152. P.Sajeevan,
153. E.Sugumaran,
154. S.Rajamurugan,
155. S.Sundar,
156. M.Jagadeesan,
157. K.Tamil Selvan,
158. S.Nancy,
159. D.Renuka,
160. M.Ganesh Kumar,
161. S.Simon,
162. S.Karuppalagan,
163. R.Manivannan,
164. D.Anbalagan,
165. T.Pugazhenthiran,
166. K.Sukumaran,
167. P.Ashok Kumar,
168. P.Basker,
169. K.Arumugam,
170. E.Megavannan,
171. A.Soundarrajan,
172. D.Leons Martin,
173. G.Kumaravel,
174. E.Lakshmi,
175. V.Sankara Narayanan,
176. V.Sarala devi,
177. G.Senthil mohan,
178. K.Preethi,
179. A.Sankar,
180. G.Venkatesan,
181. N.Punitha,
182. K.Sambandan,
183. G.Suresh,
184. A.P.Ramanan,
185. K.Suresh babu,
186. C.G.Suresh,
187. Y.Mohemood,
188. G.Manikandan,
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189. S.Suresh babu,
190. D.Rajasekaran,
191. B.Vinayagamurthy,
192. M.Ravi,
193. V.R.Manoj kumar,
194. M.Sundar,
195. V.Velmurugan,
196. G.Ravichandran,
197. D.Ramesh,
198. B.Vijayakumar,
199. C.Manikandan,
200. S.Saravanan,
201. Boreddy Mareddy,
202. D.R.Sasikumar,
203. D.Senthil kumar,
204. A.Raghunathan,
205. C.Parthiban,
206. G.Kumaresan,
207. S.Moorthy,
208. S.Thomas,
209. S.Yuvaraja,
210. C.Narasimman,
211. N.J.Nandakumar,
212. S.Vasanthakumar,
213. D.Arunkumar,
214. K.Ramachandran,
215. R.Velu,
216. A.Sanjeev,
217. R.Rajesh kumar,
218. M.Raja,
219. Darwin Arokyam,
220. Sebastian Uginraj,
221. A.Vincent Antony Peter,
222. S.Govindan,
223. R.Sridhar,
224. G.Kasinathan,
225. C.Arul,
226. J.Sathyanarayanan,
227. V.Rupesh kumar,
228. P.Logaperumal,
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229. A.Balamurugan,
230. R.Kamalanathan Devadoss,
231. S.Haridasan,
232. M.D.Suresh,
233. K.Ramesh,
234. S.Murugan,
235. M.Sankar,
236. V.Murugan,
237. B.Tamilarasan,
238. P.Sakthivel,
239. B.Haribabu,
240. V.Kamalakannan,
241. S.Sasikumar,
242. Sajith kumar,
243. N.Kannan,
244. V.Lakshmipathy,
245. A.Sathyavelu,
246. S.Dhandapani,
247. G.Adalarasu,
248. J.Suresh,
249. P.Mahendran,
250. G.Nagarajan,
251. S.Suresh,
252. Palanichamy,
253. J.James henry,
254. T.Srinivasan,
255. G.K.Venkatesan,
256. P.Jayaprakash,
257. T.Daniel antony raja,
258. G.Rajesh kumar,
259. N.Victor lawrence,
260. S.Murugan,
261. K.Anandan,
262. K.Bujji,
263. M.Mahendran,
264. K.Devanand,
265. K.Subramanian,
266. K.Ethirajan,
267. S.Srinivasan,
268. G.Rajavelu,
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269. S.Rajadurai,
270. S.Murugan,
271. L.Koteswaran. ….Applicants

By Advocate M/s. Row & Reddy

Vs

1.Government of India,
rep by its Secretary,
Ministry of Defence,
Department of Defence Production,
Sena Bhavan, New Delhi 110011.

2.The Department of Personnel and Training,
Rep by its Secretary,
Government of India,
Ministry of Personnel, Public Grievances and Pensions,
North Block, New Delhi.

3.The Ordnance Factory Board,
rep by its Director General of Ordnance Factories,
Ministry of Defence,
No. 10-A, Saheed Kshudiram Bose Road,
Kolkata 700001.

4.Heavy Vehicles Factory,
rep by its Senior General Manager,
Avadi, Chennai 600054. ….Respondents

By Advocate Mr. Su. Srinivasan, SCGSC
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ORAL ORDER

(Pronounced by Hon'ble Shri. S. N. Terdal, Member(J)) 

The applicants have filed this OA seeking the following reliefs:

"i. To set aside the Circular bearing ref. No. 60 dt. 08.07.2020 issued by the
4th respondent  seeking  to  implement  own  merit  concept  in  Highly  Skilled,
Highly Skilled-II, Highly Skilled-I which is a non-selection posts based on OM
dt. 10.08.2010 and OFB letter dt. 07.12.2010 as being illegal, arbitrary, contrary
to the OM dt. 15.06.2018 and orders passed by the Hon'ble Supreme Court and,

ii. To direct the 4th respondent to give individual notice to the applicants
regarding revised  date  of  promotion,  seniority,  reduction  in  pay scale  and to
publish promotion roster from 07.12.2010 for each category and;

iii. To  direct  the  4th respondent  factory  to  drop  all  further  proceedings
pursuant to the OM dt. 10.08.2010 issued by the 2nd respondent department and;

iv. To pass  such other  orders  or  directions  as  this  Hon'ble  Tribunal  may
deem fit and proper in the circumstances of the case, award costs and thus render
justice."

2. Mr.  Su.  Srinivasan appeared on behalf  of  the respondents  on advance

notice.

3. This OA has been filed challenging the impugned order dt. 08.07.2020.

From the perusal of the said order, it is clear that it is a show cause notice giving

an opportunity to the applicants to submit representation. The applicants have

submitted representations on 21.07.2020. But without giving an opportunity to

the respondents to pass a final order, they have approached the Tribunal.

4. Since six months have not yet been completed after giving representation

nor  is  there  final  order  as  required  under  section  20  of  the  Administrative
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Tribunals Act, this application is premature. The respondents have to be given

reasonable time to pass final order on the representation.

5. In view of the above,  OA is  dismissed.  Connected MA 217/2020 also

stands dismissed.

6. The applicants are at liberty to approach this Tribunal after final orders

are passed or the time period of six months is over.

  (C.V.Sankar)         (S.N.Terdal)
   Member(A)          Member(J)

18.08.2020
SKSI


